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Commission on Working ‘of Akademiles

184, SHRI BISWANARAYAN SHAS-
TRI : Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to

state :
(») whother &  Commision oy
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sppionted by Govécimont to go into the
working of the thres Akademies namely,
Sangeet Natak Akademi, Lalit KXala
wmmmayamm

{b) if so, the term of referance ; and

(c) when the Commisgion is likely to
submit its report ?

THE MINISTER OF ERDUCATION
AND SOCIAL WELFARE (SHRI SID-
DHARTHA SHANKAR RAY): () Yes,
Sir,

@) (i) To review the working of the
three National Akademies and
the Indian Council for Cultural
Relations with reference to their
overall objectives and the re-
commendations made by the
Bhabha Committee.

(ii) To suggest measures for improv-
ing working of these bodies and
strengthening their activities in
relation to broad priorities ;

(i) To recommend a suitable pattern
of organisation and suggest
changes as may be necessary in
the articles of association (rules
and regulations) consistent with
the requirements of autonomy
and public accountability.

(¢) The Committee originally was te-
quested to submit sts report within  six
months. Its term was extended upto 18th
August, 1971 but the Chairman has request-
ed for a further extension.
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Central Government Employees Serving
on Deputation In Public Undertakings

187. SHRI M. RAM GOPAL REDDI :
Will the Minister of FINANCE be pleased
to state

(a) the number of Central Government
employees serving on deputation in the
Central Government Public Undertakings
categorywise as on Ist January, 1971 ; and

(b) whether there is any proposal be-
fore Government for withdrawing them from
the undertakings ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA) : (a) Dats collected
during the last three monthe in respect of
73 enterprises shows that there gre 12422
Central Covérnment deprtationisgts working
in these Public Enterprises, of whom 35 are in
the scale of Rs, 2500-3000 aad above, the

Psalting Sepuaiionisty Boing fn ol Jow
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o ies of posts incluaing ministerial
stafl, etc. Information in respect of 22
enterprises is awaited and will be placed on
the Table of the House as soon as it is
received.

(b) Government have decided that all
deputationists to Public Enterprises from the
permanent civil services will have to exer-
cise their option as to whether they would
resign feom the civil service and have them-
selves permaneaitly absorbed in the concern-
od enterprise or revert to their parent
cadre within the specified me-iimits. These
orders are expected to reduce the depen-
dence of the Public Enterprises on the
deputationists from the permanent civil
services,

Reorientation of Education System

188. SHRI SHIVNATH SINGH : Will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state
whether Government propose 10 reorien-
tate the system of education so that no
educated person may remain unemployed
after the completion of his studies and may
be able to start his own vocation ?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI SiD-
DHARTHA SHANKAR RAY): A state-
ment is enclosed.

Statentent

1. A number of recommendations have
been made by various Commissions and
Committees to link education with producti-
vity. The Education Commission which
submitted its report in 1966, recommended
that the link between education and pro-
ductivity can be forged through development
of following programmes :—-

(1) science as a basic component of
education and culture ;

(2) work-experience as an integral part
of general education ;

(3) vocationalization of education,
especially at the secondary school
fevel, to meet the needs of indus-
try, agriculture and trade ; and

{8} improvement of scientific and tech-
nological education and research at
the university stage with special
emphasis on agriculture aud allied
sojénces.
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2. A gumber of schemes have been
taken up to develop these programmes and
they are part of the plans of the State
Governments and various universities, Some
pilot projects have been initiated, in certain
selected districts, to try out, om an experi-
mental basis, the programmes of work
experience and vocationalization of education.
After these pilot projects succeed, it is pro-
posed to extend these to other districts. In
the field of fechnical education. there is now
greater emphasis on the provision of practi-
cal training stipends, introduction of sand-
wich courses and lisking of technical edu-
cation with industry. There are also a
variety of courses, organised by various
departments which are of vocational nature,
and they dircctly help people in getting
cmployment in the organised sector after a
period of apprenticeship,

3. In what further manner cducation
could be linked with employment opportu-
nities is under the active consideration of
the Government.

Conipensation for taking over Calcutta
Tramways Company

189. SHRI1 JYOTIRMOY BASU :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether Government'’s attention has
been drawn to u report recommending the
taking over of Calcntta Tramways Company
Ltd. after paying compensation of Rupees
one crore, if so, the details of the recom~
mendations and steps taken by Government
in the matter ;

(b) the reasons for agrecing to pay such
fwge compensation to a British owned
concern ;

{c) whether Government are considering
to nationalise the Calcutta Tramways Com-
pany Ltd. in the interest of the Nadon after
paying a token compensation ; if so, the
details thereof ; and

(d) if not, the reasons therefor ?

THE MINISTER OF: PARLIAMEN~
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAJ BRAHADUR) :
(@) to (). The Government of West
Bengal constituted a Committes of offiosss
of the State Government and the Govern~
ment of India to advice the State Govern-
thent on the amount that may be justifiabily
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offered for the purchase of the Calcutta
Tramways Company and the factors required
td be considered in astessing a fair price for
the undertaking. 1ts report has just been
received and is under comsideration by the
State Government. Pending examination
by the State Government, they do not pro-
pose to make the recommendations public.

Report on Accident to Dakota Aircraft of
Jamair Alrlines in Delhi

190, SHRI N. K. SANGHI : Will the
Minister of TOURISM AND CIVIL
AVIATION be pleased to state :

(a) whether the Committee appointed
to enquire into the causes of accident to a
Jamair Dakota aircraft in Delhi, a few
months ago, has submitted its report ;

(b) if so, what are its findings ; and

(c) the steps being taken to prevent
such incidents in future 7

THE MINISTER OF TOURISM AND
C1VIL AVIATION (DR. KARAN SINGH):
(@) to (c). The accident s still under
investigation.

Special assistance to States

191, SHRI N. K. SANGHI ¢ Will the
Minister of FINANCE be pleased to state :

(&) the amount disbursed so far out of
the allgcation of Rs. 175 crores provided in
the 1970-71 Budget for special assistance
to States for enabling them to meet their
budgetary gaps ;

(b) whether Government have disbursed
the balance amount during the year 1970-71
to ensure that this provision did not lapse ;

{c) the names of the States and the
quantum of assistance given to each of them
during the year 1970-71 ; and

(@) the special comsideration contempla-
ted to help the Rajasthan State Government
to balance the deficit budget in view of the
continued famine and drought conditions in
Rajasthan 7

THE MINISTER OF STATE IN TRHE
MINISTRY OF FINANCE (SHRI YIDYA
CHARAN SHUKLA) : (@) to (¢). The
reference is presumably to the special accom-
modation (by way of loans) 1o be given to
those States which, in the assessment of the

APRIL 2, 1971

Weitten Amwers T

Planning Commission, have inescapable
gaps in resources during the Foutth Plan
period, For 1970-71, the assessment of the
resources position of the States showed that
the special accommodation due to nine
States would amount to Rs. 170.60 crores.
This amount has been released in full. The
names of the States and the special accom-
modation give to them are shown in the
statement laid o1 the Table of the House.

{d) Up to the ceilings recommended by
the Central teams, Central assistance in full
has been released towards the expenditure in
1970-71 on drought relief measures in Rajas-
than. Under the normal policy relating to
natural calamitics relief, State Governments
are expected to meet out of their own
resources the cxpenditure on loan items as
also 25 per cent of the expenditure on relief
items. In the case of Rajasthan, in view of
the State Government’s financial position,
this expenditure has also been covered by
Central assistance.

STATEMENT
Special Accommodation loans released in
1970-71
(Rs. Crores)
1. Andhra Pradesh 24.82
2.  Assam 2541
3. Jammu & Kashmir 6.43
4, Kerala 20.80
5. Meghalaya 0.20
6. Mysore 18.03
7. Orissa 26,38
8. Rajasthan 23.10
9. West Bengal 2541
Total : 170.60
croreer faeufanmam gro ity
gzt o7 Fwa
191. ot frewrw fog : war forem
aur awrw weny w0 9 3 & gar
w8 fir

(%) Twear fevafagre, swgy W
feeafaumay wgEr uwiw & 1966-67
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Contributions to Political Parties by

Industrialists during Lok Sabha
Elections

194. SHRI DHANDAPANI : Will the
Minister of COMPANY AFFAIRS be

pleased to state :

(a) whether Industrialists in the opuntry
gave contributions to political parties to
fight the recent Elections to Lok Sabha ;

and

(b) if 80, the total amount received by
different parties ?

THE MINISTER OF COMPANY
AFFAIRS (SHRI K.V. RAGHUNATHA
REDDY): (a) and (b). Government has
no information regarding the coniributions
which individuals might have given in con-
nection with the recent Lok Sabhs elections,
While companics have been statutotily
prohibited from making any such contribue
tions with effeet from the 28th May, 1969,
by the companics (Amendment) Act, 1969,
there is mo law prohibiting any individual
from making contribution to political parties
or for political purposes,
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Proposed Chance in Fundved Rupes Note

195. SHRI DHANDAPAN] : Wil
the Minister of FINANCE be pleased to
state

(8) whether it is a fact that Govern-
ment propose to change the hundred rupee
note ;

(b) if so, when it is likely to be done;

(¢) how far tlus devision will help

Govenment ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR] VIDYA
CHARAN SHUDLA): (a) to (c). No
decision has been taken 80 far regarding the
next change to be made in the design of the
hundred rupee note. A new PBank Note
Press is being set up at Dewas (M. P.) and
is expected to cymmence production in
1973-74, This Press will usc a printing
technology which is different from and
superior to the technology now being used
in the India Security Press, Nasik. This
new technology will make it possible to
incorporate various improved features in the
notes to be printed by this process. For
achieving these improvements, the designs
will have to be changed for all denomina-
tion of notes which will be printed in the
new Bank Note Press, including the hundred
rupee note.

Visit abroad of Team of Indian Publishers

196. SHRL P. G. DEB : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

{a) whether a seven Member Team of
Indian publishers visited African countries to
familiatisc itself with the condition of
education and to look into the trade
there ;

(b) if so, the names of countries visited
by the team ; and

(c) whether they have submitted any
report to Government ?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHR1 SfD.
DHARTHA SHANEKAR RAY) : () A
six member Team went, for at the Jast
minute one of the members was tnable
in oo,
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(o) Mauritiue, Zandia, Tanaania sad
va.

(¢) The Delogation bas just returned
t India and a report from them is
awaited,

Demands of Employees of Indian Oversens
Bank

- 197. SHRI MURASOLI MARAN :
Will the Minister of FINANCE be pleased
to state :

{a) whether any demands have becn
received from the employees of the Indian
Overseas Bank ;

(b) if so, what are the demands ; and

(c) the reaction of Government theteto ?

THE MINISTER OF FINANCE (SHRI
YASHWANTRAO CHAVAN) : (a) to (¢).
It has been reported that a number of
demands have been made by employecs of
Indian Overseas Bank orn the management
relating to matters like revision of terms of
Personal Loan Scheme and Staff Housing
Scheme, Bonus, Revision of Service cordi-
tions etc. These demands have been under
discussion between the management and the
employees. Some of these demands have
been conceded, and others are under consi-
deration. The normal practice in banks is
that employees unions enter into bilateral
negotiations with the management for the
settlement of their demands.

Boeing Service from Cochin

198. SHRI A. K. GOPALAN: Wwill
the Minister of TOURISM AND CIVIL
AVIATION be pleased to state :

(a) whether there has been any pro-
posal to start a Boeing Service from
Cochin ;

{b) whethet any inspection has been
made recently on this proposal ; and

(¢) if so, the result of inspection 7

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SUNGEE) :
(a) and (b). Yes, Sir.

(&Y For aperation of regular Bosing , 737
setvice of Cochln Indian Alrlines consider
that it i3 necessary $o lengthen and strengthen
the rutway and to provide a very high
frequinty Ommi Raudgs (VOR).  These
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proposals dare belng examined by the Civil
Aviation Department,

Post of Education Officer in Andapsan and
Nicobar isiands

199. SHRI JAGANNATHRAQ
JOSHI :
SHRI HUKAM CHAND
KACHWAI :

Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state :

(8) the period for which a suitable
incumbent for the post of Bducation Officer
Andamaa and Nicobar Islands could not
be found between March, 1966 to March,
1969 ;

(b) the names, designations and pay
scales of the Officer who were asked to look
after the duties of the Education Officers
between the said period ; and

{c) the period between which such
arrangemonts were made and the date when
a regular incumbent was recruited ?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI SID-
DHARTHA SHANKAR RAY) : (a) From
6th December, 1966 to 20th August, 1968.

(b) and (c). Shri R. Narayana, Cottage
Industries Officer, in the scale of Rs. 400-
900. was holding the additional charge of
the post of Education Officer during this
period.

Shri S. N. Kalla was appointed as a
regular incumbent from 20th August, 1968.

Grant of Fellowships for Writing Books

200. SHRI MUHAMMED SHERIFF :
Will the Minister of EDUCATION AND
SOCIAE WELFARE be pleased to state:

(a) whether any scheme has been
approved by the University Grants Com-
mission for grant of fellowships for writing
books on science, humanities, socigl seiences,
technology and other subjects for under-
graduate and post-graduate studies ; and

{b) if so, the aetails thetreof 7

THE MINISTER OF EDUCATION
AND SOCIAL  WELFARE (SHRI
SIDDHARTHA $HANKAR RAY) : (8)
sad (b). To supplement the efforts that are
bring made by thy Government of fndia for
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production and translation of university-level
books in Reglonal Languages in collabora-
tipn with the State QGovernments, the
Government of India have from the current
financial year initiated a Scheme to award
100 Fellowships, esch of the valug of
Rs. 500/~ per month plus an annual cont-
ingent grant of Rs. 2,000 to enable a propor-
tion of .outstagnding students in Science,
Humanities and Social Sctence subjects. after
their Master’s degree, to associate themselves
with distinguished university teachers for
purposes of undertaking writing of quality
books at the university-level. The essential
purpose of the Scheme is to bring out quality
books, monographs and translations which
could be used by a number of universities
and colleges in the country either as text
books or reference books and to develop a
pool of young competent scholars actively
tnterested in indigenous preparation of
quality books in the country. The books
could be written in English or in any of the
Indian languages. The Scheme is being
implemented through the agency of the
University Grants Commission.

This year the University Grants Com-
mission has selected 46 topics in Sciences
and 28 topics in Humanities and Social
Science subjects. The writing of books will
be uadertaken by the Fellows under the
direct supervision of selected experienced
university teachers who have been anthorised
to appoint Fellows ana proceed with the
work.

qear fadt et ot qyTar AT

201, sit TrvrawTe erredt . aar e
Nt 7% T #F ey fin .
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wsf & qorre ¥ fawrod §

() ofe g o @ waew ¥ frge
¥ 3 Fresw & T ooy £ WK

(w) wonR q2aT oY S A2 fady
v o Wiy w314f ?
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fared wiftrer fikt iy T 1970 W qw?970§
qHTS g wfsaw greare wt
L) THYT THH
qral & HYT #Y
wear it
wpe fowmt wraw 128 7.25 6.39
) wraw 163 26.96 23.24
orE — 291 34.21 29.63

(=) Tdrrra 3R ¥ wyw afergw
aqrere} J wft, oFeT @wE wfe WY
w gfgard 23 & fag Nward qare N
) g7 AFArAT N YR T A §9
TR E 1

I

%W AT FAw Frre) &1 78 wigat
ar Yy mifeat o i ad & wfw g
wgiwdey & g fem o § (Tods
arderd vt ok @ifvs ofier arelr
geafiat =Y o w2 &) )

wY W T

oA AR AT F F K W UF
i o ot & gl § o Ay
e FAmE HFardy § g w20 ¥
¥ 30 sfrmy o QY ¢ atx gl
afei X Far F qgeg w1 25 §
Aw< 40 whong av 1l &) dy v oy
gty s wor @ st e A s v
e frmtan/mrardy #Y 00 )
o (1) g ¥ @ T

Y TUF & W

(2) ovgrr wmsi § dred ordf
Y ATy e

(3) et wr sArqs dAT HIET
W qTIE W wafyy
Y #Y T wifgs faedi § 30 %
36 AT WY wafy § grag wCN A
¢ | W9AT & a o frdt frdt A §
ag wafy 48 AT aF agr & et &
™ A AT : 9 ¥ 9t gfirae aw
o TN

mfedt qT &% & wiwsT w7 IR
gfrgs srfawifeat g oy el oy
AT A-JAT-TF qTFAT grr i (2) any
# g A A9aT 5 WEA gw Wi AF
¥ Frdreramed seqa FTT g

1969 ¥ wure § wratforr go aawit
¥ gm0 faemicd

204. =t TrATEATT MUEAT : FAT WA
w1d 7o) qg TAN A FU4T FO fn e

(%) war 1969 # wzre § wrafaw
gC q¥awl & wrRwr a1 fawmfeat q
wewre & faure ¢ faar & ; wfe g, &Y
t7 ¢ Ay faady far war §

(@) afs 7 @t @b ® w0 §
aar 3% X F% a5 feg we fag omd
5 gramat § ; WY
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(w) war gTeTT TREET & THFAQ
WENET BT W NS 9Y fawre 6T
Y § ; afe gt, &Y e vl wgt o< ?

gar wf otc  daafogw
afemgw sl (st Trw wrge) ¢ (F) WX
(). avad wfgs arda g¥%aw qryew
®Y frerfed wlY o ¥l s ¥
feqradfla § 1 oodi/dw wow @AY
grafaa fawmfost st ol & gew
afrrat O frara dest &  wfissrarsi
% sfway sdar) & fag Yo faar way
a7 ¥z ¥ TeElfaw uww oaA ¥
wraifafa sfadgaY &t st ot sden
¥roar @Y g d@ Y T gfade s
I 9 WA #) wrAaw wrgag ¥ fog
a1z foar stog o
. (w) aafy 1§ gy At fear v

|

Non-Developmental Expenditure
205. DR. KARNI SINGH :
SHRI R. R. SINGH DEO :
Will the Minister of FINANCE be
pleased to state :

(4) the ratip of the non-developmental
expenditure to the developmental expenditure
during the last threc years, year-wise as also
the amounis thereof ;

(b) whether it is a fact that the non-
plan expenditure during the year 1970-71 has
risen considerably over the previous iwo
years ;
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() if so, the percentage and extent
thereof ; and

{d) the steps taken to keep the non-plan
expenditure to the minimum 7

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA) : () Year-wise details
of (i) developmental and non-developmental
expenditure (both Revenue and Capital) as
well as (i) expenditure on Defence, (iii)
grants to States and Union Territories and
(iv) loans and advances to States and others
are given in the statement attached.

(b) and (c). Between 1968-69 and 1970
71 the Non-Plan Fxpenditure of the Centre
has increased by about Rs. 971 crores, the
percentage increase bemg about 32, Major
part of the increase is (1) towards mecting
obligatory charges such as debt servicng
(Rs. 76 crores), payment of subscriptions to
the t. M, F. and I. B. R. D. (Rs. 173 crores),
payment of compensation in  respect of
nationalised banks (Rs. 84 crores) : (n) for
essential services like Defence (Rs. 150
crores) ; (wi) for assistance to Staics to cover
their Non-Plan gap (Rs. 195 crores) and
others for various purposcs and (iv) for
incicase in developmental expenditure outside
the Plan (Rs. 82 crores) etc, The latter
includes committed expenditurg on schemes
completed in the earlier Plans.

(d) Government have been giving conti-
nuous atiention to the question of contatning
the growth of non-plan expenditure.
Several economy measurcs have been teken
during the last few years such as intensifica~
tion of staffing studies by Staff Inspection
Unit of this Ministry, ban on upward
revision of pay-scales, economy in the
travelling allowance expenditure and partial
ban on recruitment of class 1iI and IV posts.

STATEMENT
Summary of Disbursements
(In crores of Rupees)
Revenue Aceounts Accounts Revised
1968-69 1969-70 1N
1. Civil Bxpenditure
A. Deovelopmental Exponditure 34341 385.31 . 47001
B. Other Expenditure 904.02 1002.59 1054.09
2, Defenve Expenditure (Net) 929.05 965.64 1039.89
3, Grants to State and Union Teritory  $35.70 588.32 629.50
Governments.
Total ; Reveave Distursements,. 271218 2941.86 3193,29
AP B TP ———— —— A e
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Caplral
1. Developmental Expenditure
2. Other Expenditure
3. Defence Expenditure
4. Loans and Advances
(i) States and Union Territories
(i) Other Parties.
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Total : Capital Disbursements :

498,86 538,54 628.92
(=)175.11 ) 22.34 197,01
104,14 135,24 142.94
915.27 1056.34 1039.49
582.64 401.29 524.22
1925.82 2106.07 253258
4638.00 5047.93 5725.87

Total-Disbursements

Incidence of Taxation in India

206. DR. KARNI SINGH : Will the
Minister of FINANCE be pleased to state :

(a) whether the incidence of direct and
indirect taxes in India is very high vis-g-vis
other developing countries ;

(b) if so, whether the high incidence of
taxes in this country has contributed to tax
evasion and encouraged black money ; and

(c) if so, the steps taken by Government
to prevent tax cvasion ?

THE MINISTER OF FINANCE (SHRI
YASHWANTRAO CHAVAN) : (a) No, Sir.

(b) and (¢). Does not arise.

grafas wgw wwaf & frato & foX
fafuxt

207, =t wwwr faw wygw o oW
T gat wanrw wemrw wolt ag a9
Y w7 £ fr e '

(%) w7 a3 A T AT ¥ A=
w0 § v 3w & fagd qout & wrafas
exaf &Y T, wR faenfast s faar
2} gt waEE  STHEIT A W
Y & i U & o ew B Y @
& wray v feafe § gure adt fiear &
awar ;

(=) afx gt, &Y qore w1 frA
frgg wwdl & fag w7 &Y s ¥
fadry e wed wr § fawd srufies
wE A gt W Ffg @ar St
qIFE A AT QW ; WK

&?(“)ﬂfﬁaf,a’tammﬁmm

e qwr am werw s (s
fagrd owe Tm) : (5) ¥ (7). wewre
W § WHEAT A OAFrY § 1 g frer
quTETIX 1€ 7Y fawmifiw 9 dAn
fosr el ¥ @ waw N gwenw N
st & faq oF afafa o fgfee o7 &)
wfufy ¥ woi famrc fawsy q¥ v fog §
R wgw wal & 3g wiafoem @t &
fag fafwe famifan afgg soft fEé
¢ Ft gt §3% F gEA WA L 9
¥ wrr ¥ foar aagEc aE ¥
QA 9 ¥ St

sTafas wgai & SEaT & arew §
e &Y fawm SuewT ¥ &1 gOEw
grq ggraar yred famre faer QAT &
W & €9 § 3w & ey gewaT wrafas
g § udw  faar wgds W
sferey afiwe gro da feg g fawm
fre =Y 83 & foag stwew frg o @} &

fagre ¥ qear wte gwewTge &
Wty fawr e

208, st wwer fas wgwe: W
wifaw aat wifre aywm oA ag sy
&Y $ar vy fv @

(%) wav fagr ¥ qear X guese
qu & i an wx Frafeg fre
wreew 7 fFg o & we § ) o
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(@) = axFe &1 faar graafas
fea 1 cara & w@q go fade wfaer &
tant uF faAra qar AW FE OFT R
A afg gf, av sa ?

g3z qAT AAfAF IgeA @ (200
ww fag) : (F) =T (@), furdl &
FUT & FAA, 302F7 TATATZH GAIHL-
9z & fau fawm a1 1 e F@ §
gand @ g | fagrag, 1971 & gfozas
TaTaTEa gr wew f&yr wu wfafaa
OFoTHo-748 famra greg & 7 a%,
feafa & gare & s

R e w5t fawrfon @ fmarfaa

209. =t www faw AgwT: AT
e agr @A™ FeArm W g FAN
Far 4 fF -

(%) @ F=N7 g@wr 3 fafw=
At ¥ qEare # g fF fasst & Sa-
qHt & GrEeg § Rl ATANT &Y
fawifeat fom g3 ax femfrag &t o g,
afg g, a1 ITFT AT AT R

(@) afg agdl, @& ¥ gL fase
wfaer & UST GEG q I4@ AEAFTA
qreq FIAT ; I

(w) afz g, av &7 a5 M afz adf
qt 3@ FAT FIA & 7

foerr g @ww wemm HEY (A
fagra siwz ) ¢ (F) S gf, 1970-71
§OFT A AZ gIAT F UM, d97,
fagiz, gfamgr, amrae, fgama g,
gora T afzgw dw@ @ G A,
FIA AR gRT AR & fav
fawrfe feg an gaarat &1 wwgEw
gfegaat & arr aqar faar g, g9 ST
gEIU A WY WeAMEHT FoqqAAT §
gar frar &, t6eg fa<a qradi & s+
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& & g g fawrfea 8t g
aF agi 1+ v fagan, fowd fafass =i
¥ gegiql & agaarq faaw aw g @
7ed 9T ¥ fad g )| [qrwrwa H W@
ag | ey dear Lt—102/71]

(@) =< (7). sz7 78 Izar |

IAT 92 T e o @
fawmfent &1 fFwaifaa
fwar s

210. sfwdt gaitar Jqgwit
forert agr @A Feaqrm wE Ig a9
FY T F4 fF

(%) Far ag a9 § f5 faer ot |
TATTHT FT GHTT  IqaqE  fGQ T F¥
famifear £ ot ;

(@) aaragaa g fF Sox =T A
TEATIHT & ATTHIAT AT AqSAT &
HEATIFI ¥ F9 § ; A1

() afz gt, av Far g 7 faqx
= fawifedi #1. qerra faafag @

g7

faar qut @AW Feaww ®Ar (0
fagrd siwz wa) : (F) #R (@).
il

(@) 3§ ATAY 9 IAT 9T FIFX
F Ay FE@AT F AT W g ST
faa gwadrd qar A fREa FH1-
arfedt qar g gegga & fog, @
JaF-ATAT 79T F FT & |

Upgradation of Ranchi and Jamshedpur

211. SHRI P. K. GHOSH : Will the
Minister of FINANCE be pleased to state :

(a) whether there is any proposal to
upgrade the cities of Ranchi and Jamshed-
pur ;
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(b) if so, from which date such upgrada-

tion will be given effect to ; and

(c) therevised classification that is pro-
posed to be made in respect of those cities ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA) : (a) No, Sir.

(b) and (c). Do not arise.

Financial Help for Teaching Tamil
Language to Non-Tamilians

212, SHRT SAMINATHAN : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state : ’

(a) whether any proposals have been
received by his Ministry from voluntary
organisations, seeking financial assistance in
the matter of producing Linguaphone records

for teaching Tamil Language to non-
Tamilians ; and
(b) if so, the nature of assistance

rendered so far ?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
SIDDHARTHA SHANKAR RAY) : (a) No.
Sir.

(b) Does not arise.

Beautificatiorn of Hirakud in Orissa for
Tourist Attraction

213. SHRI P. G. DEB: Will the

Minister of TOURISM AND CIVIL AVIA-
"TION be plcased to state :

(a) whether it is a fact that Hirakud in
Orissa State is a good site for developing as
a place of tourist attraction ;

propose to
foreign

(b) whether Government
make it more attractive for the
tourists by beautifying it ;

(c) if so, when and how the area is to
be developed ; and
(d) if not, the reasons therefor ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH):
(a) to (d). Government are aware of the
tourist attraction of Hirakud. The construc-
tion of a Tourist Burigalow at Sambhalpur
has been included in the Tourism schemes to
to be taken up by the State Government
during the Fourth Plan period.
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Enquiry into Assistance given to
Gujarat for Relief Works in
Scarcity Areas

214, SHRI P. M. JOSHI : Will the
Minister of FINANCE be pleased to
state :

(a) the amount granted to different Dis-
tricts of Gujarat including Banas Kantha for
relief works in scarcity areas during the
year 1968-69 ;

(b) whether Government have received
any information concerning defalcation and
misappropriation of funds in executing
these relief works in Banas Kantha Districts;
and

(c) if so, the action taken or proposed
to be taken by Government in the
matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA) : (a) Central assis-
tance totalling Rs. 4.50 crores was sanction-
ed to the Government of Gujarat during
1968-69 towards drought relief expenditure
in the State. Central assistance to States to-
wards expenditure on natural calamities relief
measures, including drought relief measures,
is sanctioned on the basis of the overall
expenditure and does not relate to specific
areas or districts.

(b) and (c). The Government of Gujarat
have reported that the instances of irregu-
larities in the execution of relief works in
Banaskantha district noticed by the Enquiry
Committee set up by the District Panchayat
are being enquired into by the State Anti~
Corruption Bureau. It has been reported
that four complaints have so far been filed,
eight officers suspended and two others dis-
charged from service. Central assistanee to
States is finalised on the basis of the certi-
fied figures of audited expenditure and this
is the normal manner in which the Govern-
ment of India ensure proper utilisation .of
assistance sanction by them.

Amount Sanctioned and Spent on the
Widening of National Highway No. 34
(Calcutta-Siliguri)

215. SHRI TRIDIB CHAUDHURI :
Wiil the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) the total amount sanctioned and
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spent for the widening aud stresgthening of
National Highway No. 34 (Calcutta-Siliguri)
a8 promised by Government in 1967 after
the monsoons that year, on complaints hav-
ing been made by several Members of
Parliament ; and

(b) whether the work has been com.
pleted and if s0, who was entrusted with
it ?

THE MINISTER OF PARLIAMEN.
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
(a) National Highway WNo. 34 starts from
Calcutta and ends at Dhaikola.

Complaints about unsatisfactory ¢ondi-
tion of National Highway No. 34 were
received from certain Members of Parlia-
ment including the one from the Hon,
Member himself only in 1968. Since then
estimates amounting to Rs. 2.80 crores for
road works (widening/strengthening of
carriageway, reconstruction/widening of cul-
verts, etc.) have been sanctioned.

The likely expenditure upto the 3lst
March, 1971 would be about Rs, 25.00
labhs,

(b) The works are in progress and are
executed through the agency of the State
Public Works Department.

Percentage of Scheduled Castes and
Scbeduled Tribes Employees in
Public Undertakingy

216. SHRI R, P. ULAGANAMBI :
Will the Minister of FINANCE be pleased
to state :

(a) the percentage of employees belong-
ing to the Scheduled Castes and Scheduled
Tribes in the public sector undertakings ;
and

(b) the measures contemplated to ensure
adequate representation of these Communi-
ties in the undertakings of the Govetnment
of India ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA): (a) The percentage
of Scheduled Castes and Scheduled Tribes
¢mployoes to the total employces of Central
Governmient  industeinl @nd  commercial
undertakings, as on 111970, was esiimated
to be as follows :
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‘Percentage of Scheduled
Class Castes/Scheduled Tribes
employees to total
1 0.50
1t Q.77
m 5.20
TV (excluding 21.35
sweepers)

Sweepers 80.06

(b) To ensure adequate representation of
these communities in the Central Govern-
ment undertakings, action in the following
directions is being taken :

(i) Issue of a directive by Government
prescribing, on thc same lines as
for recruitment of Government em-
ployees, reservation guotas.

(#) Effective review of the progiess of
implcmentation of the reserved
quotas at all levels by fixation of
responsibility of implementation
of particular officers, timely report-
ing, etc.

(iii) In-service/in-factory training to
members of these communities.

Reorganisation of K. C. University,
Darbhanga

217. SHRI BHOGENDRA JHA : will
the Minister of EDUCATION AND
SOCIAL WELFARE be picased to state ;

(a) whether it is a fact that no decision
has yet been taken to rcorganise the XK. C.
University, Darbhanga into a modern Uni-
versity in accordance with the decision of
the Committee of the University Grants
Commission ; and

(b) if so, the reasons therefor 7

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI SID-
DHARTHA SHANKAR RAY): (a) and
(b). The matter is still under consideration
of the State Government.

Idle Capacity of Public Undertakings

218, SHRIR, R, SINGH DEQ : will
the Minister of FINANCE be plessed to
state ;

@) the details of the idie capacity in
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in the various public undertakings under his
Ministry ;

{b) the reasons thereof ;

() the losses being sustained by these
undertakings as a result thereof ; and

(d) the action proposed to be taken for
full utilisation of the capacity of these
pndertakings ?

THR MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRT VIDYA
CHARAN SHUKLA): (a) Presumably,
the Hon'ble Member is referring to the
industrial undertakings of the Central
Government. A statement indicating utili-
sation of capacities is laid on the Table of
the House. [Placed in Library. See No. LT—
103/71.]

{(b) The main reasons for under-
utilisation of capacities have been :

(i) Lack of proper maintenance of
equipment resulting in high cquip-
ment down time ;

(ii) Lack of proper production plan-
ning and control and slow develop-
ment of manufactuting designs ;

(iii) Low productivity cf labour due to
siow development of labour skills,
lack of performance standards and
weaknesses in supervisory control ;

(iv) Disturbed labour condtitions ;

(v) Shortage and poor quality of raw
materjals and components |

(vl) Power shortage and faiture ;
(vii) Lack of demand in some cases.

Indeed, in big engincering complexes, it
takes some years to attain capacity produc-
tion not only due to sophisticated nature of
these plants but also to the long periods of
interval necessary for developing operative
and techpical skills, sctting up design,
tooling and production support services, etc,

{c) The losses could also be due to
reasons other than under-utilisatio « of capa-
city, A statement showing tho ¢ unders
takings, which incurred losses during 1969-70
is laid on the Table of the House. [Placed in
Library, Sec No, LT—104/1970.]

{d) 'To achieve better utilisation of capa-
dty which will also improve the financial
teaults of operations, action is being taken
in the following main directions :

{@) Improvements in manegerial and
operatiogal efficiency ;
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{il) Development of operating skills by
better traintng and establishment
of performance norm and stan-
dards ;

{ili) Better maintenance of equipment ;

(iv) Increasing labour productivity by
providing adequate incentives ;

(v) Diversification of prodact-mix ;
{vi) Greater export efforts,

Place of Urdn Language in India

219. SHRI S. M. BANERIJEE : Will
the Minister’ of EDUCATION AND
SOCIAL WELFARE be pleased to state the
further steps taken to grant proper place to
*Urdu’ language in India ?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI SID-
DHARTHA SHANKAR RAY): A state-
ment containing the required information is
attached.

Statement

The Government Resolution on Langu-
age Policy as adopted by both the Houses
of Parliament enjoins upon the Government
to take concerted measures for the full
development of Indian languages as speci-
fied in the Constitution besides Hindi. Urdu
is one of the officially and constitutionally
recognised national languages of the country.
It is being given the same respect and re.
cognition as is being given to other State
languages of the country. Urdu being a
non-State language, the Government of
India have decided to provide direct finan-
cial ussistance for further development of
the language. As stated in reply to Starred
Question No. 539 answered in the Lok Sabha
on the 4th December, 1970 by the then
Education Minister, the Government of
India have set up & Central Board called
the Tarraqui-e-Urdu Board under the chair.
manship of the Education Minister, to make
available under the centrally sponsored
scheme of production of literature in Indian
languages, academic literature as well ag
other types of literature in Urdu including
science books for disseminating modern
knowledge. The Board shall alse publish
children’s literature, reference works, eneyelo
paedias and basic texts and shall pay special
attention to the productionp of goneral
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litersture in Urdu in modeen topics which
would give to the vast number of Urdu-
reading people an opportunity to come in
contact with modernity in various forms,
As in the case of other Indian languages a
sum of Rs. | crore has been made available
to the Board for its book production pro-
grammes.

The Board has already taken steps to
evolve suitable a terminology for scientific
and technical subjects, So far more than
20,000 terms have been coined. Terms
evolved in Political Science, History, Ar-
chaeology, Geography, Law and Goology
have been finalised. The various Subject
Panels set up by the Board have so far
selected 606 titles for translation and original
writing in Urdu out of which 487 titles have
already been allotted to the translators and
authors, Two books have been published
so far.

In order to accelerate the pace of pro-
duction of books and other lileraturc, a
Standing Committee of the Board has been
set up to look after and gwide day-to-day
work. A whole-time officer has been
appointed to assist the Doard and also to
function as Secretary of the Standing Com-
mittee.

The other important steps that have
been taken by the Board to accclerate the
pace of book production are :

(1) Qualifiecd Urdu scholars are being
encouraged to apply to the UGC
for grant of ellowships for writing
original books in Urdy,

{2) In order lo strengthen the printing
capacity of the Urdu presses,
arrangements are being made to
import Urdu type matrices for
manufacture of Urdu {ypes for
supply to vatrious presses.

(9) Steps are being taken in collabo-
ration with varions Urdu academic
bodies to provids training facili-
ties in Urdu caligraphy and type-
writing.

Apart from the steps taken by the
Government for the development of the
Urdu language as indicated above, the
Government Is rendering liberal financial
assistance to virious voluntary organisations
engaged in the development of Urdu ssa
language and for emrichment of jts

liserature,
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As stated carlier in veply to Starved
Question No, 539 answered on the 4th
December, 1970, the Government of India
have offered a grant of Rs. 4 lakhs to the
Anjumau-e-Tarraqui-e-Urde  Hind, Aligarh
for construction of “URDU GHAR" in
Delhi which shall also house the offices of
the Tarraqui-e-Urdu Board and a National
Urdn Library. A Ghalib Academy has
already been set up in Delhi for conducting
research in Urdu literature,

Trade with East Pakistan

220. SHRY JYOTIRMOY BASU : Will
the Minister of FINANCE be pleased to
state .

(a) whether the State of Meghalaya has
been allowed to carry on trade with East
Pakistan

(b} if so, the details thereof ;

(c) whether <immilar  facilities will be
given to the West Bengal also ; and

(d) if not, the 1easons therefor 7

TIIF MINISTER OF STATE IN THE
MINISTRY OF FINANCI (SHRI VIDYA
CHARAN SHUKLA): (a) The State of
Meghalaya has not been allowed to carry
on frude with Fast Pakistan.

(b) to (d). Does not arise.

Excise Duty on Aluminiunl Extrasions

221, SHR1 S. P. VERMA : Will
the Mmister of FINANCE be pleased to
state -

{(a) whether Government have with-
drawn the mode of asscssment of excise
duty on Aluminium extrusions which was
according to tarifl value of the commodity ;

(b) if so, the reasons therefor ; and

{c) whether there is any proposal to
revert to the old practice of assessing the
Excise Duty on aluminium extrusions ad-
valorem in view of the practical hardships
experienced by the secondary manufae-
turers 7

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA) : ()} Yes, Sir.

{b) In the Finanee Act, 1970, the mode
pf lovy of excles duty om sluminjum, which
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was partly spevific and partly ad-valorem,
was changed entirely into ad-valorem.
Simultaneously, tariff valpes were with-
drawn to enable assessment of all alumi.
ninm products on the basis of real value,
The existence of a large variety of extruded
products with wide price differences not only
as between different manufacturers but even
In respect of products of the same manu-
facturer, had rosulted in the cheaper and
costlier products being assessed on the same
value which was sought to be rectified by
withdrawal of tariff values.

(¢) The recommendations of the Work-
ing Group o1 Aluminium set up for looking
into the matters relating to the pricing
policy of aluminium, are under examination
and such steps as may appear necessary
will be taken.

1230 brs,

PAPERS LAID ON THE TABLE

Review and Annual Report of Cement
Corporation of India and Notifi-
cations Under Essential
Commodities Act

THE MINISTER OF INDUSTRIAL

DEVELOPMENT {SHRI MOINUL
HAQUE CHOUDHURY): 1 beg to lay
on the Table :

(1) A copy of each of the following
papers under sub-section (1) of
section 619A of the Companies
Act, 1956 1

() Review by the Government
on the working of the Cement
Corporation of India Limited,
New Dethi, for the year
1969-70.

¢li) Annyal Report of the Cement
Corporation of India Limited,
New Delhi, for the year 1969+
70 nlong with the Audited
Accommts and the comments
of the Comptroller and Audi-
tor General thereon, [Placed
i Library, See No, LT-104/71).

(2) A copy each of the following Noti-
foations (Hindl and English ver-
sions) under subsection (6) of
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section 3 of the Essential Com-
modities Act, 195§ ;=

(i) The Copper (Prohibitlon of
use in the Manufacture of
Electrical Cables and Wites)
Order, 1970, published in
Notification No. S.0. 4092
in Gazette df India dated the
26th December, 1970.

(i) The Electrical Cables and
Wires Control Order, 1970,
published in Notification No,
$.0. 4093 in Gazette of India
dated the 26th December,
1970. [Placed in Library.
See No, LT-105/71].

Reviews and Amnual Report of Bokaro
Steel Ltd., Hindustan Steel Works
Coastruction, Limited and Iron
and Steel (Coutrol) Amdt.
Order

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI MOHAMMED
SHAFI QURESHI): Sir, on behalfl of
Shri Mohan Kumaramangalam, I beg to lay
on the Table :—

(1) A copy of each of the following
papers under sub-section (1) of
section 619A of the Companies,
Act, 1956 :~

(i) (a) Review by the Govern-
ment on the working of
the Bokaro Steel Limited,
for the year 1965-70,

(b) Annual Report of the
Bokaro Steel Limited, for
the year 1969-70 along
with the Audited Accounts
and the comments of the
Comptroller and Auditor
General thereon, [Placed
in Library. See No. LT-
106/71).

(i) (&) Review by the Govern-
ment ot the working of
the Hindugtan Steelworks
Construction Limited,
Calcutta, for the year
1969-70.

(b) Annual Report of the
Rindustan  Steclworky





